PUNJAB VIDgan SABHA
Bill No. 15 pLA_ 3054

!?l;\léOWANCES OF L ER OF OPPOSITION
SEMBLY (AMENDMENT) BILL, 205

2. Inthe Salary and Allowances of Leader of Opposition in Legislative
Assembly Act, 1978, section 3-A shall be omitted.

CHANDIGARH : SHASHI LAKHANPAL MISHRA,
The 10th April, 2018. | Secretary.

Short title and
commencement.

Omission of
section 3-A of
Punjab Act 12 of
1978.
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